
HIGH COURT OF IHABKHAND. RANCHI
NOTIFICATION

THE 26th 2025

N A In exercise of powers conferred under Sub Section (3) of Section 09 of the Bharatiya

Nagarik Suraksha Sanhita, 2023, the High Court is pleased to confer upon the Officers named in
Column No.2 of the table given below, the powers of a Judicial Magistrate of the 1rt Class for the
Districts noted against their respective names in Column No.3 of the table.

Further, in exercise of the powers conferred under Sub Section (1) of Section L0 of the
Bharatiya Nagarik Suraksha Sanhita, 2023, the officers named in Column No.2 are appointed as

Chief |udicial Magistrate for the Districts noted against their respective names in Column No.3

of the table given below:-

SI. No. Name of the officers with
Judgeship/Department).

present place of posting (withdesignation and Name of the
District

1 2 J

1. Ms. Divya Mishra
Chief fudicial Magistrate, Bokaro

os Ciail (SeriorOT to

Deoghar

a Mr. Manoranjan Kumar No.I
C.J.M.-curn-Civil Judge (Sr. Div.) - I-cum-A.C.J.M., Khunti

T to Boknro as Ciail Diuisiort)

Bokaro

3. Mr. Arjun Saw
Chief Judicial Magistrate, Godda

Dto Klrunti as Ciail

Khunti

4. Mr. Shashi Bhushan Sharma
A.C.J.M.-cum-Civil Judge (Sr. Di Lateharr),

TUO Goddnto tts Cittil Diuisiotr)

Godcla

5.

Chief Judicial Magistrate, Giriclih
ns Ciail (Senior

Mr. Saurav Kumar Gautam

OT to

Daltonganj

6.

C.J.M.-cum-Civil Juclge (Sr. Div.) - I-cum-A.C.J.M., Chaibasa
IUOT to Giridilt ss Citril ludge (Senior D ioisiort)l

Mr. Binod I(umar Giriclih

7.

Civil Judge (Sr.Div.)-cum-J.M., Ranchi

[UOT to Chlibasn ns Ciail ludge (Senior Diaision)l

Mr. Achhat Srivastava Chaibasa

8.

Chief Judicial Magishate, Latehar
[UOT to Gnrlnoa as Cioil (Serior Diaision)l

Md. Abdul Naseer Garhwa

9.

Civil ludge (Sr.Div.)-cum-J.M., Ranchi
[UOT to Lntelmr as Cittil Iudgc (Senior Dioision)l

Mr. Vikram Anand Latehar

10.

Chief Judicial Magistrate, Hazaribagh
IUOT to Salrcbgnnj as Ciail ludge (Serior D iaision)l

Mr. Sindhu Nath Lamay Sahebganj

11,. Mr. Manoranjan Kumar No.II
Chief Judicial Magistrate, Gumla
IUOT to Hazaribagh ns Ciail ludge (Senior Diaisiott)]

Hazaribagh

12.

Civil Judge(Sr.Div.)-cum-Spl. Judge, Eco. Offences, Dhanbad
[UOT to Gruuln as Ciuil Iudge (Senior Diaision)l

Ms. Shweta Kumari No.II Gumla

13.

A.C.J.M.-cum-Civil Juclge (Sr. Div.) - I, Bokaro
[UOT to Seraikella as Cit:il Itrdge (Senior D iuisior)l

Ms. Lucy SosenTigga Seraikella

74.

Civil Judge (Sr.Div.)-cum-J. M., Dhanbacl
IUOT to Sindegn as Cioit Itrdge (Serior D iuisiott)l

Ms. Nitasha tsarla Simdega



15. Mr. Nitish Neilesh Sanga
A. M.-cum-Civilc.J DivI (st I, Ghatshilaudge ) 0 r)amshedpu

toT tarnIuo CiailOS!nnt D(SeriorJudge iaisiort)l
Jamtara

1,6.

Civil Judge (Sr.Div.)-cum-J.M., Deoghar

Mr. Sanjit Kumar Chandra

[UOT to Pakur as Ciail ludge (Scnior Dioision)l

Pakur

By order of the Court/-

Sd/-Manoj Prasad
Registrar General

I
Copy forwarded to the concerned Principal District & sessions Judges for ir-rforrnation and communication to

the officers concerned/Principal secretary, Department of Personnel, Aclministrative Refo..s & Rajbhasa, Govt. of
Jharkhand, Ranchi / the Principal secretary, Law (Judicial) Deparhlent, covem,rent of Jharkhar,d, Ranchi / the
Accountarrt General (A&E), Jharkhand, Ranchi/ the Celrtral project Co-ordinator, e-Courts Projec! High Court of
Jharkha.d, Ra.chi with a request to take necessary steps for uploading in the official website of this Court/ Dy
Corrr,rissioners a.d superintendent of porice of trre concerrred Districts for information and necessary action.

YA
Ilegistrar

lsl6


